
123 Written Answers        [ RAJYA SABHA ] to Questions 124 

Issue of industrial licence for setting up a 
Chlorinated Paraffin Wax factory by 

Travancore    Cochin Chemicals Limited, 
Udyogmandal 

1113. SHRI VISWANATHA MENON: 
Will the Minister of INDUSTRY AND CIVIL 
SUPPLIES be pleased to state: 

(a) whether it is a fact that the 
Travancore Cochin Chemicals Limited, 
Udyogmandal, Kerala had applied for grant 
of an industrial licence for setting up a 
Chlorinated Paraffin Wax factory in  1970; 

(b) whether it is a fact that the Central 
Government have not taken a decision on the 
above application: and 

(c) if so, what are the reasons there 
for? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
AND CIVIL SUPPLIES (SHRI B. P. 
MAURYA): (a) to (c) It appears 
from the records that no application 
for the manufacture of Chlorinated 
Paraffin   Wax   was   submitted by 
Messrs. Travancore Cochin Chemicals 
Limited, Udyogmandal, in 1970. An 
application was however, submitted by the 
firm in December, 1969 and that was treated 
as withdrawn. 

 

 
Letters addressed in Hindi 

1114. SHRI O. P. TYAGI: Will the 
Minister of COMMUNICATIONS be pleased 
to state: 

(a) whether  it  is  a  fact  that    the letters      
addressed   in  Hindi   to  non-Hindi  speaking    
States either do reach  their  destinations  or  
their  delivery is  considerably delayed; 

(b) If so, what steps Government have 
taken to teach Hindi to the employees 
working in post cffices situated in non-Hindi 
speaking States and with what results; and 

(c) if not, what are the reasons therefor?] 

 
flTHE MINISTER OF COMMUNI-

CATIONS (DR. S. D. SHARMA): (a) No 
Sir; Addresses of letters written in a 
language, including Hindi, not known at the 
office of posting or delivery are transcribed 
before trans- 

t   [ ]  English translation. 


